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Institution of Applications for issue of Certified
Copies.
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6 12024 |024 4813/2 |JP KAR NO. 2 |06 BRANC 40—
024 H-3
11)
B WP (C) - wriT |'5€
11 23253/ [11.03. COURT |Order Dtd. 2024-03- at
ol M I 4571/2 |P BEHERA v, 2 loe BRANC o
024 H-7
10)
[ (se
BLAPL-
1123254/ |11.03. 1224/2 PRAMOD COURT |Order Dtd. 2024-03- at
8 2024 |024 KUMAR JENA NO. 2 |07 No-
024
10)
11[23255/ [11.03.2 |aBLAPL M. R. COURT |Order Dtd. 2024-03- (se
9 2024 |024 - SAHOO NO. 2 |05 at




1861/2 No-
024 10)
[ ABLAPL (Se
12 123256/ |11.03.2 |- COURT |Order Dtd. 2024-03- BAIL- |at
0 2024 |024 18282 (ANIL SAHOO C.O. |y = p g5 1 No-
024 4)
[ ABLAPL (se
12123257/ |11.03.2 |- ;iﬁiﬁp « . [COURT |Order Dtd. 2024-03- at
1 2024 |024 1824/2 | Y+ INo. 2 |os No-
024 4)
N WP (C) - wriT | (€
12123258/ |11.03.2 11278/ |p.K.DASH c.0. COURT |Order Dtd. 2024-03- BRANC at
2 2024 024 NO. 2 |04 No-
2021 H-6
24)
[ ABLAPL (se
12123259/ [11.03.2 |- ARTATRANA | |COURT |Order Dtd. 2024-03- [BAIL- |at
3 2024 |024 1823/2 |PARIDA Y+ INo. 2 |os 2 No-
024 11)
R BLAPL- (se
12123260/ [11.03.2 COURT |Order Dtd. 2024-03- at
2 loosa looa 467/20 |P. K. DASH|C.O. |- "F | % e
24
11)
N WP (C) - writ | (5
1223261/ |111.03.2 COURT |Order Dtd. 2024-03- at
5 15094 lo2a 5112/2 [B.C.BANDA [C.O. |=**" |2 BRANC |°~_
024 H-6
36)
[ (se
BLAPL-
12 23262/ 11.03.2 |00 3. R. o, |COURT |order Dtd. 2024-03- BAIL- |at
6 2024 |024 NAYAK 2+ Iyo. 2 |os 2 No-
24
9)
N WP (C) - writT | (5
12123263/ |111.03.2 COURT |Order Dtd. 2024-03- at
el R pe 5129/2 [R.C.MUDULI [C.0. |=*=" |2 BRANC |°°_
024 H-6
36)
[ (se
CONTC-
1223264/ |111.03.2 COURT |Order Dtd. 2024-03- at
s 2094 loza 1271/2 MANAS PATI [C.O. [-°° | % oo
024
36)
N WP (C) - writT | (€
12 23265/ |11.03.2 |o, ) [BIKRAM .o, |COURT |Order Dtd. 2024-03- 1> at
9 2024 |024 SAMAL Y+ lNo. 2 |oe No-
024 H-6
36)
N WP (C) - wriT |'5€
13123266/ [11.03.2 COURT |Order Dtd. 2024-03- at
o oosa . loza 4623/2 M.R.SAHOO |C.0. |« "0 [ BRANC o
024 H-8
43)
[ WPC (OA on (se
13123267/ [11.03.2 |c)- TAPAN .o, |COURT |Order Dtd. 2024-03- |- lat
1 2024 |024 314/20 |SWAIN Y+ INo. 2 |os No-
h
17 1)
113 [23268/ [11.03.2 [WP(C)- |M/S.SRIKAN C.O. [COURT |order Dtd. 2024-03- [WRIT |(Se




12024

024 2875/2 |TA KUMAR NO. 2 |05 BRANC |at
018 NATH H-5  |No-
32)
WP (C) - wrrt | '5€
23269/ |11.03. COURT |Order Dtd. 2024-03- at
ona . loza 4807/2 |M.R.SAHOO vo. 2 los BRANC |~
024 H-3
11)
WP (C) - writT | (5°
23270/ |111.03. 41524/ |p 1, MISHRA COURT |Order Dtd. 2024-03- BRANC at
2024 024 NO. 2 |06 No-
2021 H-2
6)
ABLAPL (se
23271/ [11.03.2 |- iﬁﬁigRA COURT |Order Dtd. 2024-03- [BATIL- |at
2024 024 266/20 MOHANTY NO. 2 |05 2 No-
24 8)
WP (C) - wrrtT | (5°
23273/ [11.03.2 |, /" [PRATAP KU. COURT |Order Dtd. 2024-03- [1°-  lat
2024  |024 BEHERA NO. 2 |05 No-
024 H-8
43)
(Se
23274/ 111.03. 2521;20 R. DAS COURT |Order Dtd. 2024-03- at
2024  |024 : NO. 2 |06 No-
24
43)
WP (C) - wriT | (€
23275/ |111.03. COURT |Order Dtd. 2024-03- at
voza . lo2a 4916/2 |M.R.SAHOO vo. 2 los BRANC |~
024 H-4
38)
(Se
BLAPL-
23276/ [11.03.2 |/ 0" IRAKESH COURT |Order Dtd. 2024-03- BAIL- |at
2024  |024 SETHT NO. 2 |07 1 No-
024
2)
WP (C) - wriT | (S€
23277/ 111.03. 22175/ |B K SWAIN COURT |Order Dtd. 2024-03- BRANC at
2024 024 NO. 2 |06 No-
2016 H-7
18)
BLAPT,~ (se
23278/ [11.03.2 /0000 | Lcna COURT |Order Dtd. 2024-03- BAIL- |at
2024  |024 : NO. 2 |07 2 No-
024
12)
WP (C) - wriT |'5€
23279/ |111.03. COURT |Order Dtd. 2024-03- at
5024 024 4978/2 M.R.SAHOO NO. 2 105 BRANC |~
024 H-4
38)
WP (C) - wrrt | '5€
23280/ |11.03. 92175/ A DAS COURT |Order Dtd. 2024-03- BRANC at
2024  |024 NO. 2 |06 No-
2016 H-7
18)
WP (C) - wriT |'5€
23281/ |11.03. 14899/ S K COURT |Order Dtd. 2024-03- BRANC at
2024  |024 055 [ACHARYA NO. 2 |05 oo [No-

24)




WPC (OA o (Se
23282/ |11.03.2 |c)- RK COURT |Order Dtd. 2024-03- |-%  lat
2024 024 1694/2 |[MAHABHOI NO. 2 |04 No-
h
014 1)
WPC (OA o (Se
23283/ |11.03.2 |C)- COURT |Order Dtd. 2024-03- at
2024|024 723/20 |F K BEHERA NO. 2 |04 Branc lyo-
h
19 1)
WP (C) - writT | (5°
23284/ |11.03. COURT |Order Dtd. 2024-03- at
o2 |53 4986/2 |M.R.SAHOO o, 2 los BRANC |°°_
024 H-4
38)
WPC (OA o (Se
23285/ |11.03.2 |C)- COURT |Order Dtd. 2024-03- at
2024 024 16942 [FK MOHANTA NO. 2 |04 iranc No-
014 1)
MATA- FIRST | (o€
23286/ [11.03.2 2070 R. K. COURT |Order Dtd. 2024-03- | =0 lat
2024 024 BEHERA NO. 8 |28 No-
23 L
4)
WP (C) - writ | (5
23287/ 111.03. 5050/2 |SARAT DASH COURT |Order Dtd. 2024-03- BRANC at
2024  |024 NO. 8 |06 No-
024 H-5
22)
WPC (OA o (Se
23288/ |11.03.2 |)- & SAMAL COURT |Order Dtd. 2024-03- |/ lat
2024  |024 1580/2 NO. 8 |04 . No-
019 1)
WP (C) - writT | (5
23289/ |111.03. COURT |Order Dtd. 2024-03- at
o2 looa 4914/2 |M.R.SAHOO o 8 los BRANC |°°_
024 H-4
38)
WP (C) - wriT | (€
23290/ |11.03. COURT |Order Dtd. 2024-03- at
ona . oza 5014/2 M R SAHOO vo. 3 los BRANC |~
024 H-5
22)
MATA- |PRASANNA FIRST |(°€
23291/ |11.03. COURT |Order Dtd. 2024-03- at
o2 looa 430/20 |[KUMAR v 1 los APPEA °°
23 PATRA : L 5
WRIT
BRANC | (Se
23292/ [11.03.2 [[EC8 " Iu. . COURT |Order Dtd. 9999-12- H(IDIVI o
2024 024 . BARTK NO. 1 |31 ston o1
BENCH |)
-1)
WP (C) - wriT |'5€
23293/ |11.03. COURT |Order Dtd. 2024-03- at
2024 |024 3220/2 M.R. SAHOO NO. 1 |05 EE_UZNC No-

38)




WRIT

BRANC | (Se
WP (C) - . m at
58524/ 32403' 171372 M R SAHOO ESURT ggder Dtd. 2024-03= [\ oo o0
024 : STON [122
BENCH |)
-3)
WP (C) - writT | (5
23295/ |11.03. COURT |Order Dtd. 2024-03- at
001 |53 4975/2 M R SAHOO v 1 loe BRANC |°°_
024 H-4
38)
CONTC- (Se
23296/ |11.03. COURT |Order Dtd. 2024-03- [CONTE |at
2024 024 1094/2 |PK PARIDA NO. 1 |01 MPT  |No-
024
1)
WRIT
BRANC | (Se
WP (C) - o m at
53527/ 32403. 5211/2 |5. BARAL ESURT ggder Dtd. 2024-03- |\ oo 1o
024 : STON 105
BENCH |)
-1)
WP (C) - wriT | (€
23298/ |11.03. COURT |Order Dtd. 2024-03- at
2024 looa 4899/2 |M.R.SAHOO ro. 1 los BRANC |°°_
024 H-3
11)
WP (C) - (Se
23299/ |11.03. 4892 /2 SATYAJIT COURT |Order Dtd. 2024-03- at
2024 (024 SAMAL NO. 1 |06 No-
024
11)
(Se
CONTC-
23300/ |11.03.2 |17 7 [BANABIHARI | COURT |Order Dtd. 2024-03- at
2024 024 RAY NO. 1 |06 No-
024
11)
(Se
WP (C) - . [wrIT
23301/ |11.03.2 |go 1o |onnan pask COURT |Order Dtd. 2024-03- (- lat
2024 024 NO. 1 |06 No-
024 H-5
22)
_ (Se
23302/ |11.03. iggg;z A COURT |Order Dtd. 2024-03- at
2024  |024 PATTANAYAK NO. 1 |06 No-
024
22)
(Se
WP (C) - o wRIT
23303/ 11.03.2 | o200 | oubar pasH COURT |Order Dtd. 2024-03- 1 lat
2024 024 NO. 1 |06 No-
024 H-5
22)
MISC. |(Se
23304/ |11.03.2 |[FAO-  |NANADA COURT |Order Dtd. 2024-03- |APPEA |at
429/20 KISHORE
2024 |024 5 ouT NO. 1 |05 L No-
SEC. |2)
23305/ [11.03.2 [WP(C) - [ \uoo COURT |Order Dtd. 2024-03- WRIT |(Se
2024 024 4957/2 |°* NO. 1 |06 BRANC |at




017 H-7  |No-
10)
16 23306/ |11.03.2 "P(C)- COURT |Order Dtd. 2024-03- |"R1T gie
03-2 110517/ |p ¢ Das : BRANC
9 2024 |024 NO. 1 |04 No-
2022 H-3
12)
CONTC- (se
17123307/ [11.03.2 ({0200 | COURT |Order Dtd. 2024-03- |CONTE |at
0 2024 |024 NO. 1 |06 MPT  |No-
024
8)
17 23308/ |11.03.2 "E(O)~ COURT |Order Dtd. 2024-03- "R1T ;ie
1 2024  |024 5016/2 |S K RATH NO. 1 |06 BRANC No-
024 H-5
22)
17 23309/ [11.03.2 [WE(O)~ COURT |Order Dtd. 2024-03- |"RiT gie
5 2024 024 4845/2 |S. K. RATH NO. 1 |05 BRANC No—
024 H-3
11)
i CONTC- (Se
1723310/ [11.03.2 (S0E0 1 COURT |Order Dtd. 2024-03- |CONTE |at
3 2024|024 NO. 1 |06 MPT  |No-
024
8)
17 23311/ [11.03.2 ["P(O)~ COURT |Order Dtd. 2024-03- |"RiT gie
il ool 5015/2 M R SAHOO o ok BRANC |2°
024 H-5
22)
B ) (Se
1723312/ [11.03.2 522252 s bas COURT |Order Dtd. 2024-03- at
5 2024  |024 NO. 1 |06 No-
024
22)
17 23313/ [11.03.2 ["P(C)~ COURT |Order Dtd. 2024-03- |"RiT ;ie
. . 41644/ |P L, MISHRA . BRANC
6 2024 |024 NO. 1 |06 No-
2021 H-5
23)
WP (C) - wriT | (€
1723314/ [11.03.2 [1200)° . R, COURT (Order Dtd. 2024-03- [15°°  at
7 2024|024 SAHOO NO. 1 |05 No-
024 H-3
11)
B (Se
WP (C) - WRIT
1723315/ [11.03.2 COURT |Order Dtd. 2024-03- at
s 2024 |024 4957/2 R.K.DEHURY NO. 1 06 BRANC |~
017 H-7
10)
- (Se
1723316/ [11.03.2 ig?gfz s pas COURT |Order Dtd. 2024-03- at
9 2024 |024 NO. 1 |06 No-
024
10)
WP (C) - wrIT | o€
1823317/ [11.03.2 |5 07) " [KALPATARU COURT [order Dtd. 2024-03- ' ' lat
0 2024 |024 PARIDA NO. 1 |06 No-
024 H-5
22)
118 23318/ [11.03.2 [WP(C)- [KALPATARU |C.O. |COURT |Order Dtd. 2024-03- [WRIT |(Se




12024

024 5092/2 |[PARTDA NO. 1 |06 BRANC |at
024 H-5  |No-
22)
CONTC- (se
23319/ |11.03. COURT |Order Dtd. 2024-03- at
2024 024 1244/2 MR SAHOO NO. 1 |06 No-
024
22)
WP (C) - wriT | (5
23320/ 11.03.2 10020 | pn pace COURT |Order Dtd. 2024-03- |li> . at
2024  |024 NO. 1 |04 No-
2018 H-8
43)
WP (C) - wriT | (€
23321/ |11.03. 4952 /2 R. N. COURT |Order Dtd. 2024-03- BRANC at
2024  |024 BARIK NO. 1 |05 No-
024 H-4
38)
CONTC- (Se
23322/ |11.03. COURT |Order Dtd. 2024-03- |CONTE |at
2024 024 1237/2 |AK PANDA NO. 1 |06 MPT  |No-
024
2)
WP (C) - wriT | (€
23323/ 111.03.2 |07 b & MUDULI COURT |Order Dtd. 2024-03- [\°-  lat
2024 (024 NO. 1 |06 No-
024 H-5
22)
WP (C) - wriT | (€
23324/ |11.03.2 [, o %> [R. N. COURT |Order Dtd. 2024-03- |l> . at
2024  |024 BARTK NO. 1 |05 No-
024 H-4
38)
CONTC- (Se
23325/ |11.03.2 |[}5, - [BANABIHARI |, COURT |Order Dtd. 2024-03- at
2024 (024 RAY NO. 1 |06 No-
024
38)
WP (C) - wriT | (S€
23326/ |11.03. COURT |Order Dtd. 2024-03- at
ona . oza 5183/2 |S B BISWAL vo. 1 loe BRANC |~
024 H-6
36)
WP (C) - writT | (5
23327/ 111.03. 19050/ |D. BISWAL COURT |Order Dtd. 2024-03- BRANC at
2024 (024 NO. 1 |05 No-
2022 H-4
27)
(Se
CONTC-
23328/ |11.03. COURT |Order Dtd. 2024-03- at
2024  |024 1280/2 |R MOHANTY NO. 1 |06 No-
024
27)
WP (C) - wriT | (5
23329/ |11.03. COURT |Order Dtd. 2024-03- at
ooa . oz 5179/2 |S B BISWAL v 1 loe BRANC |°~_
024 H-6
36)
WP (C) - wriT |'5€
23330/ [11.03.2 [, " [6. C. COURT |Order Dtd. 2024-03- |li-  at
2024  |024 074 BARTK NO. 1 |05 og  [No-

43)




CONTC-
23331/ |11.03. COURT |Order Dtd. 2024-03- at
2024|024 129172 |HK MOHANTA NO. 1 |06 No-
024
43)
WP (C) - wrrt | '5€
23332/ |11.03. COURT |Order Dtd. 2024-03- at
5024 024 5176/2 |S B BISWAL NO. 1 06 BRANC |~
024 H-6
36)
WP (C) - writT | (5°
23333/ |11.03. 17127/ |p.K.JENA COURT |Order Dtd. 2024-03- | ... |at
2024|024 NO. 1 |06 No-
2020 H-3
28)
(Se
23334/ 11.03.2 (S5O0 COURT |Order Dtd. 2024-03- at
2024  |024 NO. 1 |06 No-
024
28)
WP (C) - wrir | (5¢
23335/ [11.03. COURT |Order Dtd. 2024-03- at
ona . looa 5175/2 |S B BISWAL v 1 loe BRANC |~
024 H-6
36)
(Se
CONTC-
23336/ [11.03. COURT |Order Dtd. 2024-03- at
2024|024 1269/2 |AK PANDA NO. 1 |06 No-
024
36)
WP (C) - wrrr | (5€
23337/ 111.03.2 (120007 | s COURT |Order Dtd. 2024-03- |li>  at
2024  [024 NO. 1 |06 No-
2020 H-3
28)
(Se
CONTC-
23338/ [11.03. COURT |Order Dtd. 2024-03- at
2024  |024 1268/2 |AK PANDA NO. 1 |06 No-
024
28)
WP (C) - wrrr | (5€
23339/ [11.03. COURT |Order Dtd. 2024-03- at
vona . Ioza 6839/2 |P.BEHERA v 1 los BRANC |~
016 H-6
36)
CRLREV CRIMI |(Se
23340/ [11.03.2 |- Y DAS COURT |Order Dtd. 2024-03- NAL  |at
2024|024 141/20 NO. 6 |06 REVIS |No-
22 TON 1)
CRLREV CRIMI |(Se
23341/ [11.03.2 |- Y DAS COURT |Order Dtd. 2024-03- NAL  |at
2024 024 141/20 NO. 6 |06 REVIS |No-
22 ION 1)
CRLREV CRIMI |(Se
23342/ [11.03.2 |- Y DS COURT |Order Dtd. 2024-03- NAL  |at
2024|024 141/20 NO. 6 |06 REVIS |No-
22 TON 1)
CONTC- (Se
23343/ |11.03. COURT |Order Dtd. 2024-03-
2024  [024 3225/2 MR SRHOO NO. 6 |06 ;z_




[ 1)
WP (C) - writ | (5
20123344/ |11.03. COURT |Order Dtd. 2024-03- at
> 150aa oza 5182/2 |S B BISWAL o e loe BRANC o
024 H-6
30)
N CONTC- (se
201(23345/ [11.03. COURT |Order Dtd. 2024-03- at
8 2024 |024 1286/2 |B MOHANTY NO. 6 |06 No-
024
30)
N WP (C) - writ | (€
20 |23346/ |11.03. COURT |Order Dtd. 2024-03- at
5 5024 . loza 5184/2 |S B BISWAL To. 6 loe BRANC |°°_
024 H-6
30)
N WP (C) - wriT | (€
21123347/ [11.03. COURT |Order Dtd. 2024-03- at
3 oona . loza 5017/2 MR SAHOO vo. 1 loe BRANC |5~
024 H-5
22)
N WP (C) - wriT | (S€
2123348/ [11.03.2 |; 0 0" [BASUDEV COURT |Order Dtd. 2024-03- |[-  at
1 2024 |024 BARTK NO. 1 |04 No-
2020 H-8
42)
B WP (C) - wrIT | o€
21123349/ [11.03. COURT |Order Dtd. 2024-03- at
> rosa . oz 5090/2 |[K PARIDA vo. 1 loe BRANC |5~
024 H-5
22)
N BLAPL- (se
21123350/ |11.03. 12427/ GANESH COURT |Order Dtd. 2024-03- BAIL- |at
3 2024 |024 SAHOO NO. 1 |07 2 No-
2023
7)
B WP (C) - writT | (5
2123351/ [11.03.2 |} 50" [BASUDEV COURT |Order Dtd. 2024-03- [1°-  lat
4 2024 |024 BARIK NO. 1 |05 No-
2022 H-1
31)
N WP (C) - wriT | (€
21123352/ |11.03. 11975/ M NAYAK COURT |Order Dtd. 2024-03- BRANC at
5 2024 |024 NO. 1 |05 No-
2022 H-1
31)
N WP (C) - wriT | (5
21123353/ |11.03. 11975/ R R DAS COURT |Order Dtd. 2024-03- BRANC at
6 2024 |024 NO. 1 |05 No-
2022 H-1
31)
B WP (C) - wriT |'5€
21123354/ |11.03. 28896/ DILIP COURT |Order Dtd. 2024-03- BRANC at
7 12024 024 SAMAL NO. 1 |05 No-
2019 H-4
17)
N WP (C) - wriT | (5
211|23355/ |11.03. 28896/ |GAGAN ROUT COURT |Order Dtd. 2024-03- BRANC at
8 2024 |024 NO. 1 |05 No-
2019 H-4
17)
2123356/ [11.03.2 [BLAPL- |saNJIB COURT |order Dtd. 2023-12- [BATL- |(Se
9 12024 024 12960/ |[KUMAR NO. 8 |22 1 at




_' 2023  |BHANJADEO No-
5)
22123357/ [11.03.2 |CREDE- COURT |Order Dtd. 2024-02- [BAIL- gie
0 2024 |024 207/20 JUDAY KUMAR |C.O. o =g |og 1 No-
07
4)
- (Se
22 (23358, [11.03.2 gzégg/ SANJAYA | COURT |Order Dtd. 2024-03- giigc at
1 2024  |024 KU. SAHU 0 lvo. 8 o6 No-
2023 H-4
46)
- (Se
22123359/ [11.03.2 giéS;o SANGRAM | COURT |Order Dtd. 2024-03- giigc at
2 12024  |024 DAS O+ INo. 8 |05 No-
24 H-2
50)
22123360/ 11.03.2 WELC)- COURT |Order Dtd. 2024-03- |"RiT éie
3 2024 024 7872/2 |P K JENA C. NO. 8 107 BRANC No—
013 H-2
6)
22123361/ |11.03.2 [WELE)~ COURT |Order Dtd. 2024-03- |"R1T ;ie
4 2024 024 5089/2 |K PARIDA C. NO. 8 |06 BRANC No-
024 H-5
22)
B ) (Se
22123362/ [11.03.2 §§é§>2 BIJAY KU. |, COURT |Order Dtd. 2024-03- gii;c at
5 12024 |024 SETHI O+ INo. 8 |05 No-
023 H-2
45)
22123363/ 11.03.2 "ELC)~ COURT |Order Dtd. 2024-03- |"RiT ;ie
6 12024 024 5074/2 |A PANDA C. NO. 8 106 BRANC No—
024 H-5
22)
2223364/ 11.03.2 WE(C)- COURT |Order Dtd. 2024-03- |"RiT gie
7 2024 024 5201/2 |D K NAIK C. NO. 8 |05 BRANC No-
023 H-2
45)
2223365/ [11.03.2 "E(C)~ COURT |Order Dtd. 2024-03- |"RiT ;ie
ool e 4925/2 M R SAHOO [c.0. [0URC % BRANC [2°_
024 H-4
38)
22 23366/ [11.03.2 |"ELC)~ COURT |Order Dtd. 2024-03- |1l gie
5 2024  |024 5073/2 A PANDA C. NO. 8 06 BRANC |~
024 H-5
22)
23123367/ [11.03.2 WELC)- COURT |Order Dtd. 2024-03- "RiT éie
o e 4870/2 M R SAHOO [c.0. [00RC 1 BRANC (27
024 H-3
11)
2323368/ |11.03.2 "E(C)- COURT |Order Dtd. 2024-03- |"RiT gie
1 15024 024 5086/2 |K PARIDA C. NO. 8 06 BRANC No-
024 H-5
22)
23 [23370/ [11.03.2 [wp(C)- [BIJAYA (C.0. |[cCOURT |order Dtd. 2024-03- [WRIT |[(Se




12024

024 5161/2 KUMAR NO. 8 |06 BRANC |at
024 BEHERA 1 H-6  |No-
30)
WP (C) - [BRAJA wriT | (€
23371/ |11.03. COURT |Order Dtd. 2024-03- at
vona . |oza 5154/2 |MOHAN .0 155 s loe BRANC o
024 SARANGT . H-6 ©
30)
WP (C) - BRAJA wriT | (5
23372/ 111.03. COURT |Order Dtd. 2024-03- at
5024 024 5164/2 [MOHAN C. NO. 8 |06 BRANC |~
024 SARANGI . H-6
30)
WP (C) - [BRAJA wriT | (€
23373/ |11.03. COURT |Order Dtd. 2024-03- at
ooa . lo2a 5171/2 MOHAN c.o. 708 loe BRANC |27
024 SARANGI : H-6 ©
30)
(Se
WP (C) - WRIT
23374/ 111.03. COURT |Order Dtd. 2024-03- at
vona . looa 2500/2 |n K SWAIN [C.0. |=**"0 |7 BRANC |°°_
015 Her
48)
WP (C) - wriT | S€
23375/ |11.03.2 | > IDEBARANJAN |, COURT |Order Dtd. 2024-03- [\°-  lat
2024 (024 RAY Y+ INo. 8 |07 No-
Olo H-7
18)
WP (C) - /ASHOK wriT | (€
23376/ |111.03. COURT |Order Dtd. 2024-03- at
vona . looa 21581/ |[KUMAR C.0. |55 8 lo BRANC |o°_
2023  |SARANGI . H-7 18)
(Se
WP (C) - . |wrtT
23377/ 111.03. 13357/ R R DAS c. COURT |Order Dtd. 2024-04 BRANC at
2024 (024 NO. 1 |26 No-
2022 H-1
2)
CRLA CRIMTI |(se
23378/ |111.03. COURT |Order Dtd. 9999-12- |[NAL at
2024  |024 211/20 J R NAYAK 1C.0. g5 "5 |37 APPEA |[No-
L 10)
CRLMA- (Se
23379/ |11.03. COURT |Order Dtd. 2024-03- BAIL- |at
vooa . looa 233/20 | K BISWAL |C.O. |-"" | % . oo
18
4)
(Se
BLAPL-
23380/ |11.03. COURT BAIL- |at
2024  |024 3832/2 R K ROUT  |C.0. |y~ g 1 No-
023
5)
(Se
WP (C) - . |wrIT
23381/ |11.03. 4464/2 [k C SAMAT, |c. COURT |Order Dtd. 2024-03 BRANC at
2024  |024 NO. 5 |07 No-
024 H-6
25)
WP (C) - wriT |'5€
23385/ |11.03. 4816/2 BISHNUPRIY c COURT |Order Dtd. 2024-03- BRANC at
2024  |024 054 A PANT ¥+ Invo. 5 |07 o3 [No-

11)




WP (C) - WRIT
23386/ |111.03. COURT |Order Dtd. 2024-03- at
vona . looa 4881/2 |A K ROUL vo. 5 loe BRANC o
024 H-3
11)
WP (C) - wriT | (€
23387/ 111.03. 4933/2 SANGRAM COURT |Order Dtd. 2024-03- BRANC at
2024 |024 DAS NO. 5 |06 No-
024 H-4
38)
WP (C) - writ | (€
23389/ |11.03. COURT |Order Dtd. 2024-03- at
tona . I5oa 5150/2 |s K SAHU co e [of BRANC [2°
024 H-6
30)
WP (C) - wrIT | o€
23391/ |11.03. COURT |Order Dtd. 2024-03- at
ooa oz 5148/2 |S K SAHU vo. 5 loe BRANC o
024 H-6
36)
WP (C) - wriT | (€
23392/ |11.03. COURT |Order Dtd. 2024-03- at
2024 (024 5128/2 [SK SAHU NO. 5 |06 BRANC |-
024 H-6
30)
WP (C) - writ | (5
23394/ |111.03. COURT |Order Dtd. 2024-03- at
ooa . 5z 5308/2 |SM SINGH vo. 5 log BRANC o
024 H-8
29)
WP (C) - |SITANSU wriT | (€
23395/ |11.03. COURT |Order Dtd. 2024-03- at
2024|024 5311/2 MOHAN NO. 5 (07 BRANC yo-
024 STNGH . H-8
29)
WP (C) - |SITANSU writT | (5
23397/ |111.03. COURT |Order Dtd. 2024-03- at
ooa - lo2a 5314/2 |MOHAN o 5 lom BRANC |°~_
024 SINGH : H-8
29)
WP (C) - |SITANSU wriT | (€
23398/ |11.03. COURT |Order Dtd. 2024-03- at
2024  |024 5315/2 MOHAN NO. 5 |07 BRANC |-
024 STNGH : H-8
29)
WP (C) - |SITANSU writT | (5
23399/ |11.03. COURT |Order Dtd. 2024-03- at
ooa . |oza 5316/2 [MOHAN o 5 lom BRANC o
024 STNGH : H-8 ©
29)
WP (C) - wriT |'5€
23401/ |11.03. 32516/ |S BARDHAN COURT |Order Dtd. 2024-03- BRANC at
2024 024 NO. 5 |06 No-
2022 H-5
23)
BLAPT— (Se
23402/ |111.03. 1223/2 A K COURT |Order Dtd. 2024-03- BAIL- |at
2024  |024 MOHANTY NO. 5 |07 1 No-
024
2)
WP (C) - o |wrrT [(se
23403/ |11.03. 5142/2 |SK SAHU COURT |Order Dtd. 2024-03 BRANC |at
2024  |024 NO. 5 |06
024 H-6 No-




N | )
BLAPT,~ (Se
2523404/ |11.03. COURT |Order Dtd. 2024-03- BAIL- |at
8 2024 |024 891/20 |J R NAYAK NO. 5 |07 1 No-
24
3)
N WP (C) - wriT | (€
25123406/ |11.03. COURT |Order Dtd. 2024-03- at
5 |2024 024 5146/2 |S K SAHU NO. 5 06 BRANC No-
024 H-6
30)
M WP (C) - writ | (€
2623407/ |11.03. COURT |Order Dtd. 2024-03- at
0 2024 024 513172 |SK SARU NO. 5 |06 BRANC INo-
024 H-6
36)
N WP (C) - wriT | (€
2623408/ [11.03.2 |, "> B K COURT |Order Dtd. 2024-03- [\°-  lat
1 2024 |024 MOHARANA NO. 5 |07 No-
024 H-7
10)
N WP (C) - COURT wriT | (€
2623410/ [11.03.2 [, =" B B . Order Dtd. 2024-07- |17 |at
2 2024 |024 024 MALLICK 50 10 g5 [No-
9)
- WP (C) - COURT wrIT | o€
2623411/ [11.03.2 | ¢ " [DEBENDRA o Order Dtd. 2024-03- |1 > [at
3 2024 |024 PRADHAN : 07 No-
024 20 H-2 .
N CMP- COURT wriT | (€
261(23412/ |11.03. Judgement Dtd. at
1 l2o2a" looa 171/20 |S MOHARANA NO. S BRANC |~
24 20 H-7
15)
- CMP- COURT writT | (5
2623413/ [11.03.2 |] > |ASHUTOSH o Order Dtd. 2024-04- |\ > [at
5 2024 |024 MOHANTY : 23 No-
3 20 H-5
21)
N CMP- COURT wriT | (€
2623414/ 11.03.2 |7,2° T K . Order Dtd. 2024-03- |17 |at
6 2024 |024 MOHANTY : 07 No-
24 20 H-7
15)
- CONTC- COURT (Se
26(23415/ [11.03.2 |0\~ |S.SUNANDIN | o Order Dtd. 2024-03- |CONTE |at
7 2024 |024 T : 07 MPT  [No-
023 20
3)
N RPFAM- COURT r1rsT | (°€
2623416/ [11.03.2 |J 72500 o, Order Dtd. 2024-03- | =10 |at
8 2024 |024 07 No-
23 20 L
5)
N WP (C) - COURT wriT | (5
2623417/ (11.03.2 ;70007 | pag o, Order Dtd. 2024-03- |\ . [at
9 2024 |024 06 No-
2023 20 H-3
14)
27 (234187 [11.03.2 [wp(C)- |s.C.MOHANT COURT |Judgement Dtd. WRIT |(Se
0 2024 |024 24276/ Y NO. 2024-02-01 BRANC |at




2023 20 H-4  |No-
46)
N WP (C) - COURT wriT | (5
27123419/ |11.03.2 4431/ R. B. c NO. 2 Order Dtd. 2024-02- BRANC at
1 2024 |024 051 MISHRA orp |06 gos | |No-
22)
B WP (C) - COURT wrIT | o€
2723420/ [11.03.2 S350 |aoin pas |o.o. o, o |OFder Dtd. 2024-03-|7nn o at
2 2024 024 07 No-
024 OLD H-8
29)
N WP (C) - COURT wriT | (€
27 éggil/ 52403'2 38898/ |[KARMA DAS |C.O. [NO. 2 8gder Ptd. 2024-03- lgpanc ;z_
2023 OLD H-5
47)
N CONTC- COURT (Se
27123422/ 111.03.2 381/20 P. K. c NO. 2 Order Dtd. 2024-03- at
4 2024 |024 MISHRA : : 07 No-
24 OLD
47)
N CONTC- COURT (se
2723423/ [11.03.2 |J 0 "" |ANIRUDHA NG, , |Order Dtd. 2024-03- CONTE [at
5 2024 |024 NAYAK . 07 MPT  |[No-
024 OLD
8)
N CONTC- [PRATAP COURT (Se
27123424/ 111.03.2 Order Dtd. 2024-03- at
< 5ons  lo2a 1443/2 |[KUMAR c.0o. NO. 2 |7 .
024 BEHERA OLD 5
H CONTC- |GYANA COURT (Se
2723425/ |11.03.2 Order Dtd. 2024-04- |CONTE |at
2 ona . looa 7354/2 |RANJAN c.0. NO. 2 5o e
023 PATRA OLD 6
N CONTC- [MANAS COURT (se
2723426/ |11.03.2 Order Dtd. 2024-03- at
e oo looa 1071/2 [RANJAN c.o. NO. 2 |7 .
024 SAHOO OLD 5
N BLAPL- COURT (se
57 §8§i7/ 3;.103.2 3286/ bapan DAs lc.o. Mo, 2 %);der Dtd. 2024-03- ];AIL— ;z_
2023 OLD
9)
N WP (C) - COURT writT | (€
38 ;858/ (1);'103'2 1524/2 |B. K. PATI |C.0. [NO. 2 ggder btd. 2024-03- lgpanc ;t_
024 OLD H-6 ©
26)
N WP (C) - COURT wriT |'5€
28 (23429/ |11.03.2 K. C. Order Dtd. 2024-03- at
1 2024|024 S071/2 |ouatn C.0. [NO. 2 |44 BRANC |-
024 OLD H-5
22)
[ CRLREV CRIMI |(Se
2823430/ |11.03.2 |- MOTILAL . COURT |Order Dtd. 2024-03- NAL  |at
2 2024 024 35/202 MISHRA Y+ Ino. 8 |22 REVIS |No-
2 TON  |4)
28 23431/ [11.03.2 [conTC- [H. K. (C.0. |COURT |order Dtd. 2024-03- [(se




12024

024 1086/2 |PATRA NO. 8 |07 at
024 No-

4)
WP (C) - [BIJAY COURT wriT | (€
;ggiz/ (1);'103' 5306/2 [KUMAR NO. 2 gider btd. 2024-03= ppanc ;t_
024 MOHANTY OLD H-8 23)
WP (C) - COURT writT | (5°

23433/ [11.03. B. K. Order Dtd. 2024-03- at
2024 |024 479L/2 ounty NO. 2 55 BRANC oo
024 OLD H1
WP (C) - COURT wriT | (€

23434/ |11.03. 33212/ BINOD NO. 2 Order Dtd. 2024-03- BRANC at
2024  |024 >o9o | [KUMAR DAS orp |06 go¢  [No-
35)
WP (C) - COURT writ | (5

23435/ |11.03. DILLIP Order Dtd. 2024-03- at
2024 024 4869/2 | amar, NG. 2 16 BRANC |-
024 OLD H-3 °

11)
ABLAPL (Se

23436/ |11.03.2 |- A MOHANTY ESURg Order Dtd. 2022-08- BAIL- |at
2024 (024 9326/2 [* on |26 1 No-
022 2)
ABLAPL COURT (Se
23437/ |11.03.2 |- ARUN KUMAR No. 5 lOrder Dtd. 2023-03- BAIL- [at
2024  |024 10514/ |JATI orp 07 2 No-
2023 7)
CRLMC- COURT crimT | (€
23438/ 111.03. SAMIR Order Dtd. 2024-03- at
2024 (024 526/20 |php1x NO. 07 NAL oo
22 23 MISC | )
CRLMC- COURT cromr | (5¢
;8g29/ 32403. 373972 k. K. NATH o, ggder Dtd. 2024-03- - ;t_
022 23 MISC 3f
CRLMC- |ASHOK COURT crimMr |(°€
58320/ 5;.103. 2331/2 |[KUMAR NO. B);der Dtd. 2024-03- NAL ;z_
016 SAHOO 23 MISC )
CRLMC- COURT crimr | (%€
23441/ |11.03. SAMTR Order Dtd. 2024-03- at
2024  |024 2253/2 |gapx NO. 14 NAL oo
021 11 MISC |
CRLMC- COURT criMr |‘°€
23442/ |11.03. SAMIR Order Dtd. 2024-04- at
2024  |024 2866/2 |oap1K NO. 05 NAL © o-
022 10 MISC 5?
CRLMC- COURT crimr | (€
23443/ |11.03. DILLIP Order Dtd. 2024-03- at
2024 |024 1445/2 o var, NO-— 157 NAL o=
022 10 MISC

3)




ABLAPL (Se
23444/ [11.03.2 |- PRBITRA COURT |order Dtd. 2024-03- BAIL- |at
2024 (024 15269, [FUMAR NO. 07 2 No-
2053 | [MOHANTY 11 7
ABLAPL (Se
23445/ (11.03.2 |- g?gigl ;gURT Order Dtd. 2023-11- [BAIL- |at
2024 024 14020/ |1 20 o 30 2 No-
2023 7)
BLAPL- COURT (Se
23446/ |11.03. Order Dtd. 2024-03- [BAIL- |at
11108/ |[K. MOHANTY NO.
2024 (024 07 1 No-
2023 11
2)
BLAPT,— COURT (Se
23447/ |11.03. Order Dtd. 2024-03- [BAIL- |at
11105/ |[K. MOHANTY NO.
2024 024 07 1 No-
2023 11
2)
BLAPL- COURT (Se
23448/ |11.03.2 |7 /0" IDEBENDRA o Order Dtd. 2024-03- [BAIL- |at
2024 024 SWAIN : 07 1 No-
023 11
1)
ABLAPL COURT (Se
23449/ 11.03.2 |- SRINTBASH o Order Dtd. 2024-03- [BAIL- |at
2024 024 10987/ |MOHANTY o 07 2 No-
2022 9)
ABLAPL COURT (Se
23450/ |11.03.2 |- NTIRANJAN o Order Dtd. 2024-03- [BAIL- |at
2024 024 8626/2 MALLICK o 06 2 No-
021 7
BLAPL- COURT (Se
23451/ |111.03. 14169/ MITHUN DAS NO. Order Dtd. 2024-03- [BAIL- |at
2024 (024 07 1 No-
2023 11
5)
SECON |(se
23452/ |11.03. ?ii/zo SUBAS ;gURT Order Dtd. 2024-03- D at
2024 024 SAMAL : 07 APPEA |No-
16 11
L 5)
WPC (OA (Se
23453/ [11.03.2 |c) - L. N. - EgURT Order Dtd. 2024-03- gianc at
2024 024 3828/2 [RAYATSINGH : 05 No-
11 h
015 1)
WP (C) - COURT wriT |'5€
23454/ [11.03.2 |7/ 2" B. C. o Order Dtd. 2024-03- |1 > |at
2024  |024 PANDA : 04 No-
023 11 H-6
16)
WP (C) - writT | (€
23455/ |11.03.2 |7 207 IS, K. COURT |Order Dtd. 2024-02- |li> [t
2024 024 BISWAL NO. 1 23 No-
2023 Bl
WP (C) - |MANAS . [wrIT [(se
28326/ 32403' 37201/ |RANJAN ESURT ggder Dtd. 2024-03 BRANC lat
2023 |SAHOO : H-4  |No-




[ | 27)
WP (C) - writT | (5°
301/23457/ |111.03. 13599/ S. K. COURT |Order Dtd. 2024-02- BRANC at
9 (2024 024 BISWAL NO. 1 |29 No-
2018 H-2
34)
B WP (C) - wriT | (€
31/23458/ |11.03. 38017/ MANGUL COURT |Order Dtd. 2024-03- BRANC at
0 2024 |024 NATK NO. 1 |06 No-
2021 H-8
43)
N WP (C) - writT | (5°
3123459/ |11.03. 36614/ S. B. COURT |Order Dtd. 2024-03- BRANC at
1 (2024 024 UDGATA NO. 1 |06 No-
2021 H-2 o)
N WP (C) - wrrr | (5¢
31123460/ |111.03. 36614/ |S. K. RATH COURT |Order Dtd. 2024-03- BRANC at
2 2024 024 NO. 1 |06 No-
2021 H-2
9)
N WP (C) - wriT | (S€
311|23461/ |11.03. 36614/ N. C. COURT |Order Dtd. 2024-03- BRANC at
3 2024 |024 STNHA NO. 1 |06 No-
2021 H-2
9)
B WP (C) - wrIT | o€
3123462/ |11.03.2 [T /07 N. C. COURT |Order Dtd. 2024-03- [F°-  lat
4 2024 |024 STNHA NO. 1 |06 No-
2021 H-2
9)
N WP (C) - wriT | (€
31123463/ |111.03. 36616/ N. C. COURT |Order Dtd. 2024-03- BRANC at
5 2024 |024 STNHA NO. 1 |06 No-
2021 H-2
9)
B WP (C) - writT | (5
31 |123464/ |11.03. 36616/ |s. . RATH COURT |Order Dtd. 2024-03- BRANC at
6 12024 |024 NO. 1 |06 No-
2021 H-2
9)
N WP (C) - wriT | (€
31 1|23465/ |11.03. 36616/ S. B. COURT |Order Dtd. 2024-03- BRANC at
7 2024 |024 UDGATA NO. 1 |06 No-
2021 H-2 o)
B WP (C) - wriT | (5
31 |23466/ |11.03. 28186/ S. B. COURT |Order Dtd. 2024-03- BRANC at
8 2024 |024 UDGATA NO. 1 |06 No-
2023 H-6
54)
B WP (C) - wriT |'5€
31123467/ |111.03. 28186/ |S. K. RATH COURT |Order Dtd. 2024-03- BRANC at
9 12024 024 NO. 1 |06 No-
2023 H-6
54)
[ WRIT | o
WP (C) CHIEF BRANC | ©
32123468/ |11.03. JUSTI |Order Dtd. 2024-03- |H
0 2024 |024 3127/2 S P SAHOO CE'S |14 (DIVI T84
COURT sIoN )
BENCH




— 5
WRIT
BRANC | (Se
WP (C) - . |H at
:132 582129/ (1);.103. 9363/ |p K gENA  lc. EgURT ?J;der Dtd. 2024-03- [ o0 (0
005 : SION |118
BENCH |)
-3)
N WP (C) - COURT writ | (€
32123470/ |11.03. DEBENDRA Order Dtd. 9999-12- at
2 12024 024 3812/2 |qyuntN C.0. NO. 2 15 BRANC |-
024 OLD H-8
42)
N WP (C) - COURT wrIT | o€
32123471/ |111.03. DEBENDRA Order Dtd. 9999-12- at
3 2024 |024 1156/2 |qunty C.0. [NO. 2 149 BRANC Iyo-
024 OLD H-2
34)
N WP (C) - COURT wriT | (€
32(23472/ |11.03.2 |¢ o2 |PRAKASH . No. 5 lorder Dtd. 2024-03- [ lat
4 (2024 |024 KUMAR JENA |~° . 07 No-
024 OLD H-6
36)
R WP (C) - COURT writ | (5
32123473/ 111.03. DEBENDRA Order Dtd. 9999-12- at
5 2024 |024 3806/2 | cyuaty C.0. [NO. 2 149 BRANC yo-
024 OLD H-8
42)
N WP (C) - COURT wriT | (€
32(23474/ |11.03.2 |(, oo |PRAKASH . No. , lorder Dtd. 2024-03- [ lat
6 2024 |024 KUMAR JENA |~° : 07 No-
024 OLD H-6
36)
R WP (C) - COURT writT | (5
32123475/ |111.03. DEBENDRA Order Dtd. 9999-12- at
7 2024 |024 3805/2 | quatn C.0. [NO. 2 149 BRANC yo-
024 OLD H-8
42)
N WP (C) - COURT wrIT | °€
3223476/ |11.03.2 |0, |PRKASH . No. , lorder Dtd. 2024-03- [ lat
8 2024 |024 KUMAR JENA |~° : 07 No-
024 OLD H-6
36)
N WA- COURT writT | (5
32 ;8;17/ (1);'103' 2913/2 |B K SWAIN |C.O. [NO. 2 gider Ptd. 2024-03- 1 oppa ;t_
023 OLD L ©
3)
N CONTC- COURT (Se
33123478/ [11.03.2 [ 2070 | 0 cavoo le.o. INo. o |OFder Dtd. 2024-03- at
0 2024 |024 07 No-
024 OLD
3)
N CONTC- COURT (Se
532579/ 111.03.2 S0 oo [cuo. oot (Ozder Drd. 202403 lar
024 OLD
3)
[ CONTC- COURT (Se
;3 gggio/ (1);'103' 1301/2 M R SAHOO |C.0. NO. 2 ggder Ptd. 2024-03 at
024 OLD No-




[ 3)
CONTC- COURT (Se
3323481/ [11.03. Order Dtd. 2024-03- at
3 5o2a " looa 1335/2 M R SAHOO NO. 2 |- e
024 OLD
3)
N CONTC- COURT (se
33123482/ [11.03. Order Dtd. 2024-03- at
4 12024 024 1350/2 M R SAHOO NO. 2 07 No-
024 OLD ©
3)
N WP (C) - |M/S.CHITTA COURT writ | (€
23 ;8;23/ 52403' 22480/ [RANJAN NO. 2 ?gder btd. 2024-02- lppanc ;z_
2013  |PATTNAIK OLD B8 |5
N WA- COURT wrrr | (5¢
33 [23484/ [11.03.2 )7, [TAPAN vo. 5 |order Dtd. 2024-03- [ oo lat
6 2024 |024 03 SWATN orp |05 . 1};—
[ RVWPET (Se
3323485/ [11.03.2 |- D.D. ESURg Order Dtd. 2024-03- Eég% at
7 12024 |024 495/20 |MOHANTY . 01 No-
OLD TON
23 1)
_' WRIT
BRANC | (Se
WP (C) - COURT L |m at
23 53’326/ 52403' 30312/ [B.K. DAS NO. 2 g;der ptd. 2023-12- 1 p1y1 |No-
2020 OLD STON 115
BENCH |)
_2)
N WA- COURT writT | (5
33 g‘;’;iw 3;'103' 3119/2 |S BEHERA NO. 2 gider Ptd. 2024-03- 1 oppa ;t_
023 OLD L ©
4)
n WA- COURT wrrr | (5€
3423488/ |11.03.2 700 o0 b o canoo No. , lOrder Dtd. 2024-03- oo lat
0 2024 |024 06 No-
24 OLD L
1)
_' WRIT
BRANC | (Se
WP (C) - COURT L |m at
i4 58329/ 32403' 30312/ [B.K. DAS NO. 2 Sgder Ptd. 2023-12-F p1v1 |No-
2020 OLD STON [115
BENCH |)
-2)
[ WRIT
BRANC | (Se
WP (C) - COURT L |m at
;’4 23320/ (1);'103' 30312/ |6. ROUT NO. 2 ggder Ptd. 2023-12-F p1y1 |No-
2020 OLD STON [115
BENCH |)
-2)
34(23491/ [11.03.2 |[wpP(C)- |[BIRHU COURT |Order Dtd. 2023-12- |[WRIT |(Se
3 12024  |024 35140/ |PRASAD DAS NO. 2 |22 BRANC |at




2021 OLD H No-
(DIVI |106
STON |y
BENCH
-1)
(Se
CONTC- COURT at
28322/ 52403' 380/20 |P K MISHRA NO. 2 gider Ptd. 2024-03- No-
24 OLD 106
)
WRIT
BRANC | (Se
WP (C) - COURT L |m at
§8§Z3/ 32403' 35140/ [B.K. DAS NO. 2 ggder Ptd. 2023-12-F p1y1 |No-
2021 OLD STON |106
BENCH |)
-1)
CONTC- COURT (Se
23494/ |111.03. Order Dtd. 2024-03- |CONTE |at
o0 5z 10481/ |A NANDA NO. 2 7 er e
2023 OLD ©
2)
WRIT
BRANC | (Se
WP (C) - COURT L |m at
§g§25/ 52403’ 35140/ |G. ROUT NO. 2 g;der Ptd. 2023-12-F p1v1 |No-
2021 OLD STON |106
BENCH |)
WP (C) - COURT wrIT | °€
;8;26/ 32403' 4731/2 [RITA SINGH NO. 2 g?der ptd. 2024-03= lapanc ;t_
024 OLD H-1 1?
s (Se
23497/ |11.03. 2(7)2]2(/:2 ACHYUTANAN | ;gURg Order Dtd. 2024-01- |CONTE |at
2024 024 093 DA o 19 MPT  |No-
PATTANATK 3)
WP (C) - COURT wrIiT | °€
;ggzg/ 52403' 4823/2 |PK DAS NO. 2 g?der ptd. 2024-03= lapanc ;z_
024 OLD H-3
11)
WRIT
BRANC | (Se
WP (C) - COURT L |m at
;8;29/ 52403' 35140/ [B.K. DAS NO. 2 2§der Ptd. 2023-12-F p1v1 |No-
2021 OLD STON |106
BENCH |)
(Se
CONTC- COURT at
38220/ 32403' 1403/2 |M BEHERA NO. 2 gider Ptd. 2024-03- No-
024 OLD 106




WRIT

BRANC | (Se
WP (C) - COURT . m at
58221/ 52403’ 35140/ [B.K. DAS NO. 2 ggder Ptd. 2023-12-1 p1y1 |yo-
2021 OLD STON |106
BENCH |)
_l)
WP (C) - COURT wrrT | '5€
23502/ |11.03. 4107/2 |BK SETHY NO. Order Dtd. 2024-03- BRANC at
2024 (024 07 No-
024 20 H-3
13)
cMP- COURT wrIT |°€
23503/ |11.03.2 |1 o0 box suatn . Order Dtd. 2024-03- |1 - |at
2024  |024 05 No-
24 20 H-7
15)
cMP- COURT wrrr | (5€
23504/ |11.03.2 [Toor o b cany o, Order Dtd. 2024-03- |17 |at
2024 (024 07 No-
023 20 H-4
19)
WP (C) - wrrtT | (5°
23505/ [11.03.2 |3 o0 |B. R. COURT |Order Dtd. 2024-02- [F--  lat
2024 (024 SENAPATT NO. 1 |27 No-
2023 H-6
24)
WRIT
BRANC | (Se
23506/ |11.03.2 |WE(C)~ |PRAMOD COURT |order Dtd. 2024-03- |7 at
vona . oza 9512/2 |[KUMAR w0 1 lom (DIVI |No-
018 SAHOO : STON [109
BENCH |)
-2)
cMP- wriT | (€
23507/ |11.03.2 |70 o o pouTRAY COURT |Order Dtd. 2024-03- ['°-  lat
2024  |024 NO. 1 |07 No-
023 H-1
49)
WRIT
BRANC | (Se
WP (C) - . |m at
;8;28/ 32403. 23551/ |p. NAYAK ESURz ggder Dtd. 2024-03- [ o0 (0
2013 : STON |109
BENCH |)
-2)
CMP- wrIT | o€
23509/ [11.03. COURT |Order Dtd. 2024-03- at
5024 024 166/20 |AK SARANGI NO. 1 107 BRANC No-
24 H-7
15)
(Se
cMP- WRIT
23510/ |11.03. COURT |Order Dtd. 2024-03- at
vooa . looa 1672/2 |PK BARIK v 1 log BRANC o
015 H-4
46)
23511/ |11.03. ?2%61 o R ROUT COURT |Order Dtd. 2024-02- |M.J.C fe
2024|024 5 e NO. 1 |29 -




|| | b
WP (C) - BRAJA writ | (5
36 123512/ [11.03. COURT |Order Dtd. 2024-03- at
1 looaa oz 5162/2 [MOHAN v, 1 loe BRANC |°°_
024 SARANGT : H-6
36)
[ (Se
ARBA-
36 (23513/ |11.03. 36/201 |s. pasH COURT |Order Dtd. 2024-02- M.J.C |at
5 2024 |024 5 : NO. 1 |29 No-
1)
[ (Se
CONTC-
36 (23514/ |11.03. COURT |Order Dtd. 2024-03- at
6 2024 |024 1393/2 | PARIDA NO. 1 |07 No-
024
1)
N WP (C) - wriT | (€
36 123515/ [11.03. COURT |Order Dtd. 2024-03- at
2 505s looa 5088/2 |P.K. PANT w0, 1 los BRANC |°°_
024 H-5
22)
N WP (C) - wriT | (€
36123516/ |11.03. COURT |Order Dtd. 2024-03- at
2 ona . lo2a 4745/2 M. NAYAK v 1 los BRANC |°-_
024 H-1
1)
[ (Se
3623517/ |11.03.2 |SONTC~ COURT |Order Dtd. 2024-03- |CONTE |at
9 2024 |024 1316/2 |SK ACHRYA NO. 1 |07 MPT  |No-
024
8)
H WP (C) - wriT | (€
37123518/ [11.03. COURT |Order Dtd. 2024-03- at
5 bona . looa 4880/2 [N.K. ROUT ro. 1 loe BRANC |°°_
024 H-3
11)
[ ~ (Se
3723519/ |11.03. iggg?z DS COURT |Order Dtd. 2024-03- at
1 2024 |024 NO. 1 |07 No-
024
11)
H WP (C) - wriT | (€
37123520/ [11.03. COURT |Order Dtd. 2024-03- at
> 15o0a . looa 5084/2 |P.K. PANT ro. 1 loe BRANC |°°_
024 H-5
22)
[ ~ (Se
3723521/ |11.03. 522232 K ROUT COURT |Order Dtd. 2024-03- at
3 2024 |024 NO. 1 |07 No-
024
22)
H WP (C) - wriT |'5€
3723522/ [11.03.2 [yo0."" IS, COURT |Order Dtd. 2024-03- ['--  lat
4 2024 |024 SATPATHY NO. 1 |06 No-
024 H-3
11)
[ (Se
CONTC-
37123523/ |11.03. COURT |Order Dtd. 2024-03- at
5 2024 |024 382/20 |PK MISHRA NO. 1 |07 No-
24
11)
3723524/ [11.03.2 [wp(C)- COURT |Order Dtd. 2024-03- WRIT |(Se
6 [2024 024 35362/ N. MALLICK NO. 1 |05 BRANC |at




2023 H-6  |No-
16)
i CRLMP- wriT | (5
37123525/ |11.03.2 COURT |Order Dtd. 2024-03- at
2 5ons” loza 293/20 |P PANDA C.o. 0T o BRANC |°°_
24 H-3
14)
B WP (C) - COURT wrIT | o€
3723526/ [11.03.2 |7 /" |s.K. . o, , lorder Dtd. 2024-03- [ lat
8 2024 |024 094 PARIDA orp |13 oo 1;)0—
H CRLMP- COURT wriT | (€
3723527/ |11.03.2 |00 o c o o, o |order ptd. 2024-03- |1 lat
9 2024 |024 07 No-
23 OLD H-6
16)
38 23528/ 11.03.2 NE(C)- COURT | der Dtd. 2024-03- |"RIT a(f,e
3 15o0a loza C |38750/ M.R. SAHOO [C.0. [NO. 2 | ¢ : BRANC o
2023 OLD H-4
38)
N WP (C) - COURT wrIiT | °€
i8 ;g’;ig/ 52403'2 38752/ |M.R. SAHOO [C.O0. [NO. 2 ggder Ptd. 2024-03~ lapanc ;t_
2023 OLD H-4 ©
38)
N BLAPL- COURT (Se
38 (23530/ (11.03.2 5,00 L preern ool o, Order Dtd. 2024-03- at
2 2024 |024 07 No-
023 17
38)
N WP (C) - COURT wrIiT | °€
38 23531/ |11.03.2 |;, > |GAYADHAR o Order Dtd. 2024-03- |1 > |at
3 12024 |024 SAMAL : 07 No-
024 17 H-1
2)
N BLAPL- COURT (se
38 (23532/ 11.03.2 |, 0000 | e . o Order Dtd. 2024-03- at
4 (2024 |024 : : 07 No-
24 17
2)
N WP (C) - [RAMA COURT wriT | (€
28 ;8;23/ 5;'103'2 5665/2 |[KRISHNA c.o. [NO. 2 Sgder Ptd. 2024-02- lapanc EZ—
022 BISOT OLD H-6
16)
N BLAPL- COURT (Se
38123534/ |11.03.2 Order Dtd. 2024-03- at
233/20 |PK DASH C. NO. 2
6 12024 |024 07 No-
24 OLD
16)
N WP (C) - COURT wriT |'5€
?8 58225/ 32403'2 5289/2 [N.K. ROUT [C.O. NO. 2 gider Ptd. 2024-03~ lppane ;z_
024 OLD H-7
44)
N BLAPT,~ COURT (Se
38123536/ |11.03.2 Order Dtd. 2024-03- at
232/20 |PK DASH C. NO. 2
8 2024 |024 07 No-
24 OLD
44)
13823537/ [11.03.2 [BLAPL- [PK DASH  [C.O. |COURT |order Dtd. 2024-03- [BAIL- |(Se




12024

024 225/20 NO. 2 |07 2 at
24 OLD No-
12)
WP (C) - COURT wriT | (€
23538/ |11.03. 4932/ S.K. NO. 2 Order Dtd. 9999-12- BRANC at
2024 (024 022 PATTANATK op 31 goa  |No-
38)
BLAPL- COURT (Se
23539/ |11.03. Order Dtd. 2024-03- [BAIL- |at
222/20 |PK DASH NO. 2
2024  |024 07 2 No-
24 OLD
12)
BLAPL- COURT (se
23540/ |11.03. 704/20 INC SINHA NO. 2 Order Dtd. 2024-03- at
2024  |024 07 No-
24 OLD
12)
BLAPL- COURT (se
23542/ 111.03. 1168/2 |AK MOHANTY NO. 2 Order Dtd. 2024-03- at
2024  |024 07 No-
024 OLD
12)
ABLAPL (se
23543/ (11.03.2 |- & DAS ESURT Order Dtd. 2024-03- BAIL- |at
2024 (024 347/20 o 07 2 No-
24 12)
BLAPL- COURT (se
23544/ |11.03. Order Dtd. 2024-03- at
1150/2 |G SAHOO NO.
2024  |024 06 No-
024 11
12)
ABLAPL (se
COURT
23545/ |111.03. - Order Dtd. 2024-03- at
2024 (024 132272 [RK MALLICK Tf‘ 07 No-
024 12)
BLAPL- COURT (se
23546/ 11.03.2 |0 00 oo o Order Dtd. 2024-03- [BAIL- |at
2024  |024 : 07 2 No-
24 11
12)
_ (Se
23547/ |11.03. g?fzoz p.C. ;gURg Order Dtd. 2024-03- at
2024 (024 BEHERA : 21 No-
3 OLD
12)
BLAPL- COURT (se
23548/ [11.03.2 |00 0o N, o |order Dtd. 2024-03- at
2024  |024 07 No-
24 OLD
12)
WP (C) - COURT wriT | (5
;8239/ 32403' 4827/2 M. PAGAL NO. 2 ggder Ptd. 2024-03~ lppane ;t_
024 OLD H-3 ©
11)
BLAPL- COURT (se
23551/ [11.03.2 |00 0o N0, o |order Dtd. 2024-03- at
2024  |024 24 oy 07 No-

11)




WRIT

BRANC | (Se
23552/ 11.03.2 ["2 (&)~ 5 k. COURT |6 der Dtd. 2024-03- ° at
5024 024 5226/2 ROUTRAY NO. 2 07 (DIVI |No-
024 OLD STON |105
BENCH |)
-1)
(Se
WP (C) - COURT WRIT
;8;23/ 52403' 35737/ [R.K.DEHURY NO. 2 BRANC ;z_
2021 OLD H-6
35)
BLAPL- COURT (Se
23554/ [11.03.2 |J200 0 L o o, 5 |order prd. 2024-03- at
2024  |024 07 No-
24 OLD
35)
WP (C) - COURT wrIiT | °€
53225/ 32403' 35746/ |J. SAHOO NO. 2 gider btd. 2024-03- lppanc ;z_
2023 OLD H-3
33)
CRLMC- COURT crimr | ‘5
58227/ 32403’ 599/20 R K BARIK NO. 2 gider ptd. 2024-03-lgay, ;Z_
24 OLD MISC o)
WRIT
BRANC | (Se
WP (C) - COURT . m at
;8228/ 32403' 5369/2 R.K. SAHU NO. 2 g?der Dtd. 2024-03-1 p1y1 |yo-
024 OLD STON |106
BENCH |)
-1)
ABLAPL (Se
23559/ [11.03.2 |- L ray ;gURg Order Dtd. 2024-03- BAIL- |at
2024  |024 15256/ op |08 2 No-
2023 7)
WRIT
BRANC | (Se
23560/ |11.03.2 "2~ p ¢, COURT |y der Dtd. 2024-03- 2 at
2024  |024 15179/ \yarr1cK NO. 2 144 (DIVI No-
2019 OLD STON |116
BENCH |)
-2)
ABLAPL (Se
23561/ |11.03.2 |- PRIYA COURT |5 der Dtd. 2024-03- [BATL- |at
2024 |024 15464, RANJAN NO. 2 1h6 2 No-
2003 | [MISHRA OLD 5
WRIT
BRANC |(Se
23562/ |11.03.2 ["E{S) = a, COURT |5 der Dtd. 2024-03- ° 2t
2024 024 20942/ | s npaRAY NG. 2 144 (DIVI No-
2020 OLD STON [116
BENCH |)

-2)




[y

ABLAPL COURT (Se
23563/ (11.03.2 |- PRASANJIT o, o |order Dtd. 2024-03- BATL- |at
2024 (024 14961/ BEHERA orp |06 2 No-
2023 12)
WRIT
BRANC | (Se
WP (C) - COURT . |m at
28224/ 52403' 20145/ |A. DAS NO. 2 gider Ptd. 2024-03-1 p1y1 |yo-
2022 OLD STON [115
BENCH |)
-2)
ABLAPL COURT (Se
23565/ |11.03.2 |- PRASANJIT o, 5 |order Dtd. 2024-03- [BATL- |at
2024 024 14453/ BEHERA orp |08 2 No-
2023 9)
WRIT
BRANC | (Se
WP (C) - COURT o |m at
53226/ 32403' 37880/ |S.K. SAHU NO. 3 g;der Ptd. 2024-02-F p1y1 |No-
2023 OLD STON 107
BENCH |)
-1)
ABLAPL (Se
23567/ 11.03.2 |- CYANENDRA COURT |y rder Dtd. 2024-03- [BATL- |at
2024 024 14453, KUMAR NG. 3 og 2 No-
2003 [TRIPATHY OLD o)
WRIT
BRANC | (Se
23568/ |11.03.2 ["£{C) " 15 k| COURT |9 der Dtd. 2024-02- 7 at
ooa . looa 38536/ |oin0. o No. 3 |7 (DIVI |[No-
2023 OLD SION |114
BENCH |)
-2)
WRIT
BRANC | (Se
23569/ |11.03.2 ["£{CO) 5 k| COURT |order Dtd. 2024-03- 2 at
oo |oza 3596/2 | - oo NO. 3 |7 (DIVI |[No-
024 OLD STON |109
BENCH |)
-2)
CMP- COURT wriT |'5€
23570/ |11.03.2 |71"°  |LOKANATH N 3 |order Dtd. 2024-03- [ lat
2024 024 SAHOO : 04 No-
4 OLD H-6
54)
WRIT
BRANC | (Se
WP (C) - COURT o m at
gg;zl/ 32403' 32512/ |B. DAS NO. 3 ggder Ptd. 2024031 p1y1 |yo-
2023 OLD STON 123
BENCH |)
-3)
23572/ [11.03.2 [amp- [ oo COURT |order Dtd. 2024-03- [WRIT |(Se
2024 024 21/202 NO. 3 |04 BRANC |at




4 OLD H-6  |No-
54)
WRIT
BRANC | (Se
WP (C) - COURT . m at
;8213/ é2403’ 32512/ M.K. SWAIN NO. 3 ggder Ptd. 2024-03-1 p1y1 |yo-
2023 OLD STON  [123
BENCH |)
-3)
WP (C) - COURT wriT | (€
23574/ |11.03. 3892/ UMAKANTA NO. 3 Order Dtd. 2024-02- BRANC at
2024 (024 o CHHOTRAY orp |26 qg  |No-
42)
WP (C) - COURT wrrtT | (5°
58215/ 32403’ 17457/ |P.N. NAYAK NO. 2 g;der Ptd. 2023-06- lgpanc ;t_
2023 OLD H-6 °
25)
cMP- COURT wrrT | (5€
23576/ |11.03. RABINARAYA Order Dtd. 2024-03- at
2024 024 1576/2 |\ yar NO. 2 199 BRANC 9o-
023 OLD H-4 o
19)
WP (C) - COURT writ | (5
58217/ 32403’ 5106/2 [M.R. SAHOO NO. 2 g;der Ptd. 2024-03~lapanc ;t_
024 OLD H-6 °
36)
ABLAPL (Se
23578/ |11.03.2 |- S K SAHU ESURE Order Dtd. 2024-03- [BAIL- |at
2024 (024 12956/ oy - |06 1 No-
2023 2)
ABLAPL (Se
23579/ 11.03.2 |- P K EgURg Order Dtd. 2024-03- BAIL- |at
2024 024 9674/2 |MOHANTY op 12 2 No-
023 8)
CRLMP- wrrT | ‘S©
23580/ |11.03. COURT |Order Dtd. 2024-01- at
vora . oz 760/20 M R SAHOO vo. 2 los BRANC |°°_
23 H-5
21)
BLAPL- |AMLAN (se
23581/ |11.03. COURT |Order Dtd. 2024-03- at
2024 |024 1160/2 |SHAKTI NO. 2 |05 No-
024 PAUL : ©
21)
ABLAPL (Se
23585/ |11.03. - COURT |Order Dtd. 2024-03- BAIL- |at
2024 |024 18792 (RE NAYAK NO. 2 |06 1 No-
024 3)
ABLAPL (Se
23587/ [11.03.2 |- COURT |Order Dtd. 2024-03- BAIL- |at
2024 024 18792 [MN MOHANTY NO. 2 |06 1 No-
024 3)
23588/ [11.03.2 [ABLAPL [ _ COURT |order Dtd. 2024-03- |BATIL- |(Se
2024 (024 - NO. 2 |06 1 at




1868/2 No-

024 4)

[ ABLAPL (Se

43123590/ |11.03.2 |- COURT |Order Dtd. 2024-03- at

4 2024 |024 1867,/ MK MOHANTY C.O. |yq =5 o6 No-

024 4)

[ ABLAPL (se

43123591/ |11.03.2 |- 5 Das . COURT |Order Dtd. 2024-03- at

5 12024 |024 1864/2 Y+ lNo. 2 |oe No-

024 4)

[ ABLAPL (se

43123592/ |11.03.2 |- COURT |Order Dtd. 2024-03- at

6 2024 |024 18822 PK NAIK — 1C.0- |ys "5 o6 No-

024 4)

[ ABLAPL (se

4323595/ |11.03.2 |- BN . COURT |Order Dtd. 2024-03- at

7 12024 |024 1887/2 |MOHAPATRA |~ °° INO. 2 |06 No-

024 4)

N ABLAPL (se

43123596/ [11.03.2 |- R . COURT |Order Dtd. 2024-03- BAIL- |at

8 2024 |024 1886/2 Y+ lNo. 2 |oe 2 No-

024 10)

N WP (C) - writ | (5

4323603/ [11.03.2 |¢, 0" |LAMBODAR |, COURT |Order Dtd. 2024-03- [F°-  lat

9 12024 024 PRADHAN Y+ o, 2 |07 No-
024 H-1

2)

- WP (C) - wriT | (€

44 [23604/ |11.03.2 | o' |LAMBODAR | COURT |Order Dtd. 2024-03- ['°-  lat

0 2024 |024 PRADHAN 2+ Iyvo. 2 |07 No-
024 H-1

2)

- MACA- MISC. |(Se

4423607/ |11.03.2 | 270 [P.R. . COURT |Order Dtd. 2024-03- APPEA |at

1 2024 |024 3 BEHERA Y+ Iyo. 2 |os L No-

SEC. |7)

N ABLAPL (se

44 23608/ |11.03.2 |- COURT |Order Dtd. 2024-03- at

2 12024 024 1910/2 (PR MOHANTY C.O. |yn =5 g6 No-

024 7)

B MACA- MISC. |(Se

4423610/ [11.03.2 | 500 1o o o COURT |Order Dtd. 9999-12- APPEA |at

3 12024  |024 >3 e Y+ lNo. 2 |31 L No-

SEC. |[1)

[ ABLAPL (se

44 123611/ |11.03.2 |- COURT |Order Dtd. 2024-03- at

4 2024  |024 1011/2 [RE BARIK - 1C.O0- o "5 o6 No-

024 1)

B MACA- MISC. [(Se

44 23612/ [11.03.2 | ;D00 [P.R. . COURT |Order Dtd. 2024-03- APPEA |at

5 2024 |024 >3 BEHERA 2+ Iyvo. 2 |os L No-

SEC. 1)

144 23614/ [11.03.2 |[ABLAPL [RK BARIK |C.O. |COURT |order Dtd. 2024-03- [(se




12024

024 - NO. 2 |06 at
1913/2 No-
024 1)
ABLAPL (Se
23615/ |11.03. - COURT |Order Dtd. 2024-03- BAIL- |at
2024  |024 18912 (MK MOHANTY NO. 2 |06 1 No-
024 4)
ABLAPL (Se
23617/ |11.03.2 |- COURT |Order Dtd. 2024-03- at
2024|024 1889/ |J SAHOO NO. 2 |06 No-
024 4)
ACA MISC. |(Se
23619/ |11.03. COURT |Order Dtd. 2024-03- |APPEA |at
2024  |024 iZ/ZOZ K.C. NAYAK NO. 2 |06 L No-
SEC. |7)
ACA- MISC. |(Se
23620/ |11.03. COURT |Order Dtd. 2024-03- APPEA |at
2024  |024 $2/202 J. DEHURY NO. 2 |06 L No-
SEC. |7)
ACA MISC. |(Se
23621/ |11.03. COURT |Order Dtd. 2024-03- APPEA |at
2024 (024 ;25/20 S-K. SAHOO NO. 2 |06 L No-
SEC. |4)
ACA- MISC. |(Se
23622/ |11.03. COURT |Order Dtd. 2024-03- APPEA |at
2024 024 ;25/20 KSHIEITH NO. 2 |06 L No-
SEC. |4)
CONTC- (se
23623/ |11.03.2 |ooo o |o Lo COURT |Order Dtd. 2024-03- |CONTE |at
2024 (024 R NO. 2 |06 MPT  |[No-
023
9)
(Se
WP (C) - . |wrIT
23624/ |11.03.2 o 207 |o o coven COURT |Order Dtd. 2024-03- |li-  at
2024 024 NO. 2 |06 No-
2023 H-2
7)
(Se
WP (C) - o wRIT
23625/ |111.03. 25538/ |s.K. SINGH COURT |Order Dtd. 2024-03 BRANC at
2024 024 NO. 2 |06 No-
2023 H-2
7)
(Se
WP (C) - o wRIT
23626/ |11.03.2 |, o 00 | o paren COURT |Order Dtd. 2024-03- |Li-  at
2024 024 NO. 2 |07 No-
2023 H-5
21)
(Se
WP (C) - WRIT
23627/ |11.03. COURT |Order Dtd. 2024-03- at
ooa . oza 5379/2 |S. BARIK ro. o lo7 BRANC |°°_
024 H-8
29)
(Se
WP (C) - WRIT
23628/ |11.03. COURT |Order Dtd. 2024-03- at
2024|024 8226/2 S. BARIK NO. 2 |07 i??NC No-




WP (C) - WRIT
23629/ |11.03. COURT |Order Dtd. 2024-03- at
ooa . looa 5384/2 |S. BARIK vo. 3 lom BRANC |°°_
024 H-8
29)
WP (C) - wriT | (€
23630/ |11.03. COURT |Order Dtd. 2024-03- at
5024 024 5387/2 |S.C. BARIK NO. 2 107 BRANC |~
024 H-8
29)
ABLAPL (Se
23632/ [11.03.2 |- R EgURT Order Dtd. 2024-01- [BATL- |at
2024 (024 13483/ [°° 0" o 30 1 No-
2023 5)
WP (C) - COURT wrIT | o€
23633/ |11.03.2 |goo o b o, Order Dtd. 2024-03- |1 > [at
2024 (024 07 No-
024 11 H-5
22)
ABLAPL (Se
23634/ |11.03.2 |- 5 DS COURT |Order Dtd. 2024-03- BAIL- |at
2024 024 1286/2 NO. 2 |07 1 No-
024 4)
WP (C) - writ | (5
23635/ |111.03. COURT |Order Dtd. 2024-03- at
vooa . 5z 4965/2 |P.R. SWAIN vo. 2 log BRANC |°°_
024 H-4
38)
WP (C) - wriT | (€
23636/ |11.03. COURT |Order Dtd. 2024-03- at
vooa . loza 5108/2 |P. BASTIA N BRANC |°°_
024 H-6
36)
WP (C) - writT | (5
23637/ |11.03.2 |¢; o) BASUDEV COURT |Order Dtd. 2024-03- [F--  lat
2024 (024 BARTK NO. 2 |07 No-
024 H-6
36)
ABLAPL (Se
23638/ [11.03.2 |- COURT |Order Dtd. 2024-03- BAIL- |at
2024 024 1909/ MR SAHOO NO. 2 |06 1 No-
024 4)
WP (C) - COURT writT | (5
;8529/ 52403' 3307/2 [J.P. KAR NO. ggder ptd. 2024-03= ppanc ;t_
024 16 H-2 ©
8)
WP (C) - COURT wriT |'5€
23640/ [11.03.2 |20 00 |k o, Order Dtd. 2024-03- |1 > |at
2024  |024 07 No-
024 16 H-7
44)
MISC. |(Se
23641/ |11.03. ggg/zo B.K. ;gURT Order Dtd. 2024-03- |APPEA |at
2024 (024 0 PARDHT e 07 L No-
SEC. [2)
23642/ |11.03. gig;zo B.K. ;gURT Order Dtd. 2024-07- DA%EEA ;ie
2024 024 2a BEHERA o3 10 . e




[ ] SEC. [2)
- CONTC- |NIRANJAN COURT (Se
47123643/ [11.03. Order Dtd. 2024-03- |CONTE |at
2 |2024 024 560/20 ISINGH (1), NO- g7 MPT  No-
23 A.C SAHOO 23 6
n WP (C) - COURT wrrt | '5€
§7 58234/ (1);'103' 36713/ K. SAHOO NO. gider Ptd. 2024-03~lgpane ;t_
2023 23 H-5 °
21)
B WP (C) - COURT writT | (5°
4723645/ [11.03.2 |2, 00 | o pane o, Order Dtd. 2024-03- |\ > [at
4 2024 |024 07 No-
024 23 H-1
2)
N ABLAPL (se
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